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SHRIMATI MOHSINA KIOWAI: It 
depends on the type and degree of the 
disease and what type of injection is needed 
for th~t. There can be no relief to the 
patfent suffering from in;~u1in-dependent 
diab.:tes without insulin injection. Now T 
ha~ seen that d',lbetics keep a disposable 
syrirge end they thrmselves take injectio!l 
on time and prote~t themselves against 
it. 

The second method does not neces­
sarily require insulin injection; the patLnts 
can do without it aho. It cnn be contro' .. 
led througb regulated diet. 

[English] 

SHRI D.N. REDDY: Is the ~on. 
Minister aware that detailed research is 
going on in the we'~tern countrie~ in respect 
or transplantation of pancreas gland in 
human beings-the gJand which producos 
insulin in the body ? If so, is any similar 
rel\earch going on in this country and the 
findings thereof? 

SHRIMATI MOHSINA KIOWAI : Sir. 
many re~earches are going on in our 
countty. I C8f'l give the picture of our 
Seventh Five Year PJan allocation. 

SHRI D.N. REDDY: Is any research 
going on ? 

SHRIMATI MOH~INA KIDWAI : 
Research is going on in many other areas 
but not for this particular thing. Indian 
Council of Medical Research is doing 
something in this area. 

[Transla,iofl ] 

SHRI GIRDHARI LAL VYAS: HOD. 

Deputy Speaker, Sir, J want to know from 
the hon~ Minister whether sbe is aware 
~'hat drugs meant to cure diabetes purchas­
ed by ber department for supply in the 
C.G.H.S. dispensaries are spurious and the 
same druBs are issued to tbe Members of 
Parliament and other patients and if some­
ODO raises objection, they sa)' that thoy do 

not bave tablets other than these? Is the 
hOll. Minister aware that there is a lot 01 
bungling (1"terrupti()n,) in the" purchase of 
diff~rent lots or tablets supplied't,: by the 
dispcnsari:;s whether they are being run 
for the Membe'(s of Parliament or for 
oth er beneficiaries. The people are 
facing a lot of trouble because the medi. 
cir:es that are being issued are spurious 
ones. (lnt-:,-ruptions) 

SHRIMATJ MOHSINA KIDWAI : 
There is no such complaint in my know­
ledge Ih;lt sub-standard drugs arc beina 
issued. r s haJJ get it inquired if Vyasji 
aives me a specific case. Nevertheless, I 
do not at all agree that sub-Itandard 
drugs are being distributed in III 
dispensaries at alJ places. I do not agree 
with it at all. 

[English] 

Food for Learning S~heme of Andhra 
Pradesh 

*642. SHRI V_ SOBHANADRBBS. 
WARA RAO: Will tbe Minister of 
HUMAN RESOU~CE DEVELOPMBNT 
!'e pleased to stat e : 

(a) whether Government of Andhra 
Pradesh have sent "Food (or Learning'· 
Scheme to Union Government fClr forward­
ing it to the World ~',ank for assis~aDce; 

(b) th e num~r of children who will be 
benefited from this scbc-me and the oxpen­
diture involved in the implementation of 
th e scheme; and 

(c) the reaction of World Banle towards 
the scbeme ? 

THE MINISTER OF HUMAN RE· 
SOURCE DEVELOPMENT AND HOME 
AfFAIRS (SHRI P.V. NARASIMHA 
RAO) : (a) to (c) No propo~al for as.is­
taDce from the World Bank was received 
from tbe Gov ·ernmcnt of Andhra Pradesh. 

I am sorry there is a serious mistako 
in the question, 1 would requo.t the bOQ, 
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Member to verily ... ift aad write to me, 
I' aeaen • ..,. But I am quito lure that DO 
alllltaDce from tbe World Bank bas beeD 
.. ked for and we 'have Dot received IU, 
propoaal from tbe Government of ADdbra 
Pradesb. I bave mad e a tborough search. 
I would requeat the bon. Member to loot 
into the detaUs wblch be ba. witb him, 
once apin. 

SHlU V. SOBHANADRBBSWARA 
RAO : I have received the lnformation 
about a scheme namely "food for J earniDI~' 
to benefit nearly 11.2 lakh cbildren in 15 
districts to provide mld·day meals to these 
children while 1 earnina. As rar as my 
lDformation loes it was sent. But I am 
tbankful you ba\'e clarified the matter. 
WhoD it is received by the Union GoverD­
meDt, will it recommend to tho World 
Bank for fundiDI it? I would also like to 
know from the hone Minister that since 
ID tbe Directive Principles of the State 
Policy, we bave stated tbat the Govorn­
ment will provide education at elementary 
level to .11 tbe chUdren of tbis country and 
tbe loat bas to be aebieved, yet and SiDCO 
our lodoWDS are filled with food stocks, 
namel" wheat and rice, will the Govern­
ment take up tbis scheme to provide 
Dutritious mid·day meals to the children 
belODlinl to tbe weaker sections at the 
elementary level so tbat tbis loal can be 
acbieved much sooner? 

SHill P.V. NARASIMHA RAO: 111i8 
is beinl considered. The Primo Minister 
bas already made an announcement in tbis 
bebalf and I am sur e ainc e we have surplus 
Itocks of rood, the Prime Minister haa allo 
dlsaareed with tho idea, over-ruled tbe idea 
of seDdiog food to otbers or sellinl food to 
other couDtries. So, we will be using our 
turplu. food primarily for our peoplo, those 
who cannot afford to buy and tbat scheme 
iI being worked out by the Food MiDist!')'. 
But the question il about the World BaDk 
IIsiatancc. I am lure tbere i. a miltake 
and if be could live me tbe detaill, after 
'ferifJinl what exactly he wants to know 
dieD I will be able to pe informatioa. 

IrnwulallOlll 

SHal BALASABBB VIKHB PATIL: 
Mr. Deput)' 8P.abr, Sir, ~raID"cr 

Bbaurao Patll bad Jauncbed a scbeme 
named 'Earo-wbile-you·are-Jearain.' iD 
Milharashtra. Baled 0., that scheme, man)' 
voluntary organisatieDs are running similar 
schemes. I want to know from the bOD. 

Minister whether ktepiDI in view the 
POSitioD of foodaraios buBcrstook in tbe 
country. GovernmeDt would consider liviD. 
foodarains free of OOlt to the vo)uDtar, 
organisations running tbese schemes to be 
distributed amon, tho poor children as a 
relief '1 

SHRI P.V. NARASIMHA RAO: Sir, 
we have drifted a lot from tbe original 
question but even tben it can be consider. 
ed. However, I cannot make any 
commitment riabt now. 

[English] 

SHRI P. KOLANDAIVBLU : Sir, 
nutrition is still the noglected step-child 01 
tbe Government though it pia,s a key role 
in promoting health and longevity and 
preventing d'isease. A~ far as Tamil Nadu 
i. concerned there Is a 'Scheme called 
'Nutritious meal scheme' by which they 
are feeding about 83 lakh cbildren every 
day including old.aged pensioners. Tbo 
Tamil Nadu Government ia .pending about 
200 crores of rupees evory year. Through 
tbis achome, we are not only alvins ODO 

square meal a day but we are also liviDI 
free education to the children by which 
actualJy 83 lakh children are beiDg fed and 
also boing given education. I would like 
to know from the bon. Mini8!er whether 
sucb a scheme will be introduced in all tbe 
other States emu latina Tamil Nadu. So 
far as this scheme is concerned. a small 
allocation has been made by the Centre. 
But it is a rDe81re allocatioD. Will the 
Government of India come forward to give 
the entire amount which has already been 
spent by the Tamil Nadu Government? 

SHRI P.V. NARASIMHA RAO: We 
would be very happy if other $tates also 
emula te the Tamil Nadu Government. 
That is all I can say at the moment. But 
the qUOItioD i. sometbiDI different. We"'j 
are Dot dbCUlsin. mld.day meaJs. Wbea" 
tbe Demands for t be Ministry of Human 
Reaources Development come up, tbat will 
be the time when we could dilouss aU th ... 
*l18s ta Feat detail. 

I 
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PROF. MADHU DANDAVATE: He 
Is askina for the AIDMK Government in 
ever, State.-

SHRI ANANDA GANAPTHI RAJU: 
There is a Jot of mal-nutrition iD the 
villales and the whole generation is likelY 
to be affected. The Government of 
Andhra Pradesh bad stltrtcd a scheme 
caTHor, but it bad to .. Ive it up because of 
paucity of fUDdl. I have a IU8.estioD to 
make and which I will put across to the 
bon. Minister. That is, the Ministry of 
Human Resources Development and tbe 
Ministry of Health may join together and 
atart some scheme in every State iacludlol 
our State so that the generation will be 
.. aved and children will not be put to tbis 
type of probJem. 

SHRI P.V. NARASIMHA RAO: In 
the case of Andbra Prade~h. paucity of 
funds bas compe1led them to stop this 
scbeme half-way or mid-way; in the case of 
other States, presumably paucity of funds 
bas stopped tbem from starting this sciJeme. 
I am not in a position to say whether the 
Centre will underwrite aU thi~, beeaus e 
tbe money bas to come from the samo 
kitty. If we have to do this, tben we wiJl 
have to cut down on something else. At 
tbe moment, the Central Government has 
DO scheme of finan.:mg mid-day meals, in 
any of tbe States, but we will certainly 
like mid-day meals to be started aod 
implemented in the States and the State 
Governments to make lome provision in 
their OWD budgets which has not been 
done 80 far. 

Samples of Imported Bulk Drugs aad 
DruB Formulations 

*(;45. SHRI TARIQ ANWAR: Will 
tbe Minister 01 HBALTH AND FAMILY 
WSLFARB be pleased to state: 

(a) whetber it is a fact tbat sample. ar~ 
drawn of bulk druls as well as drus 
formulations beiuS imported in tho country 
before cieariul from till eUltoDlli 

(I) if so, names of the bulk drop and 
formulations samp! ea of wbicb were dran 
4ur'" "tilt laat tbreo. s'oar.: 

(c) the namel of laboratories where 
tbe drop were t.ted. ud 

(d) wlHtt actioD 'ia takeD b, Govern­
ment on luch test report, ? 

THB DEPUTY MINISTER IN THB 
DEPARTMENT OF PAMILY WELFARB 
(SHRI S. KRISHNA KUMAR) : (a) 
Samples are drawn for test in cale druls 
imported for the first time. Random 
samples are Jilted from consi,nment. 01 
the same dru. roceived from tbe same 
maDuracturer, imported subsequently. 

(b) Information is beiDa collected and 
shall be laid on tbe tablo of tbe Sabha • 

(c) Names .f Government and approv­
ed "rivate Jaboratories enlaged in teslin. 
of drugs are given in the attached 
statement. 

(d) If a drug on test i. reported Dot of 
standard qu ality by a Itatutory testina 
laboratory, the drul is either exported 
back to the country of origin or destroyed. 

Statement 

NAMES OF GOVERNMENT AND 
APPROVED PRIVATE 

LABORATORIES 

GOVERNMENT TESTING LABORATO. 
RIES 

1. The Central Druas Laborator" 
Caleutta. 

2. The Contral RClearcb Insti tute, 
Kalauli. 

3. The Central Indian Pharmacopoeia 
Laboratory. Gbaziabad. 

4. The Indian Veterinary Researcb 
JDslitut e, IzzatDapr I U.P. 

APPROVED PRIVATB TBSTING 
LABO&A TORIES 

1. Mis. Analytical Testing Se"iCOl 
(P) Ltd., Now D eJb i. 

2. MIs. Sbri aam Tctt House. 
DtIIli. 


